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THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): (a) The assist-
ance given by the Government is in 
the form of subvention which is @ 
Rs. 1481- per hour for flying done 
above 2000 hOUIi3 and Rs. 139/- per 
hour for flying done above 2000 hours. 

(b) Yes, Sir. Two Officers of the 
Civil Aviation Department are ex-
officio Members on the Managing 
Committee of the Club. 

(c) and (d) Certain allegations have 
been made by some members of the 
Club in a suit filed in the Delhi High 
Court in regard to procedures adopted 
in the recent elections of the mem-
bers of the Managing Comlniitee and 
also alleged bungling and misappro-
priation of funds. The matter is sub-
judice. 

Production of a certain percentage of 
Controlled Cloth by Private Sector 

Mills 

6534 SHRI K. A. RAJAN: Win the 
Minist~r of COMMERCE be pleased 
to state: 

(a) whether it is a fact that tne 
private sector textile mills have not 
come forward to make controlled cloth 
under the voluntary tender system; 

(b) if so, whether Government 
have any plan to make compulsory 
the production of a certain percent-
age of controlled cloth by the private 
sector mills; and 

(c) if not, what steps are being 
made to make up the differences? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) No, 
Sir. Under the revised scheme effec-
t..ive from 1-10-78, NTC milk; are 
required to produce the bulk of the 
controlled cloth and only residual 
quantities are allotted to private sec-
tor mills base on offers and acceptance 

through a tender Gystem by the 
Textile Commissioner. 

(b) and (c) Do not arise. 

Amount allotted to Keral. state for 
development of tourism 

6535. SHRI GEORGE JOSEPH 
MUNDACKAL: Will the Minister of 
TOURISM AND CIVIL AVIATION 
be pleased to state: 

(a) how much total amount has 
been allotted to Kerala State for the 
development of tourism; 

(b) whether there is any proposal 
to provide new hotels in Kerala con-
sidering the scenic beauty and tourist 
attraction of places like Kurnerakom, 
Thekkady and Munnar; and 

(c) whether there is any proposal 
to start helicopter or small plane 
services from Trivandrum and Cochin 
to different tourist centres in Kerala'! 

THE MINISTER OF STATE !N 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI CHANDU-
LAL CHJ\NDRAKAR): (a) Develop-
ment of tour st centres in the CentJ 11 

Sector is not taken up statewige 
placewise bal3is. The schemes are 
taken up at various centres On the 
baSIS of their potential to attract 111-
ternational tourIsts and accordingly 
amounts are earmarked schemewise. 
In the current financial year (1980-81) 
the Department will be incurring an 
expenditure of Rs. 9.00 lakhs for !he 
completion of the work related to the 
Beach Service Centre at Kovalam fOl 

which a financial sanction was issued 
in 1978-79 and an amount of Rs. 3.00 
lakhs was released as an advance to 
the India Tourism Development COl--
poration. 

(b) There are no proposals for the 
present to develop facilities at Kume-
rakom, Thekkady and Munnar in the 
Central Sector. However, in the dis-
cussions held recently with represen-
tative! of the State Tourist Organisa-
tions on regional basis, they have been 
requested to draw up a blueprint of 
tourism development based on the 
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travel circuit concept indicating inter-
se priorities in the development of 
tourist centres. Thereafter responsi. 
bilities will be asSigned for the deve-
lopment of tourist infrastructure at 
centres along the travel circuits in the 
CentraJ. and state Sectors. The requi-
site proposals from the Department vf 
TourisID, f;, __ vernment of Kerala an~ 
awaited. 

(c) NOli Sir. 

Sanction of Capital Subsid)' for 
Growers of Rubber 

6537. SHRI GEORGE JOSEPH 
MUNDACKAL: Will the Minister of 
COMMERCE be pleased to state W!1('-

ther Government prcpose to issue eln 
early sanction of the capital subsidy 
for the scheme, so that the growers of 
rubber could avail of the benefit in 
the current planting season itself? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): a scheme 
entitled 'Rubber Plantation Develop-
ment Scheme' aimed at acccelera1iing 
the paCe of new planting and replant-
ing of Rubber has been proposed by 
the Rubber Board for implementation 
over a five year period from 1980/81 
to 1984/85. The scheme is presently 
under examination of the Government. 

Charging of Interest by A.R.D.C. for 
Long Term Agricultural Loans 

6538. SHRI GEORGE J08EPH 
MUNDACKAL: Will the Minister of 
FINANCE be pleased to .state: 

(a) whether Agricultural Refinance 
Development Corporation is charging 
an interest of lOi tao 11 per cent for 
long term Agriculture loans. , 

(b) when World Bank is charging 
only .75 per cent interest, the reasons 
why A.R.D.C. is taking a huge margin 
of profit; 

(c) whether for long term cultiva-
tions, like coconut, rubber, where far-
mers have to wait for 8 to 10 years 
10 get income, Government propOSe to 
reduce the interest to a maximum of 
, per cent to 5 per cent? 

THE DEPUTY MINISTER IN THE 
:Ml'NISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) No, Sir. 
Agricultural Refinance & Development 
Corpora.tion is a refinancing institu-
tion and it does n'Ot, directly lend to 
farmers. The rates of interest at whic!'t 
it makes refinance available to banks 
are as follows: 

( i) I Minor Irrigation/land 
Development . 

(ii) Diversified Purposes: 

(a) Small Farmen • 
(b) others 

6.5% 

6.5% 

7.50/0 

The banks retain &. margin of 3 per 
cent and charge 9.5 per cent and 10.5 
per cent from the ultimate borrowers. 

(b) Credits received by the Govt 
of India from the International De_ 
velopment A3sociation, an affiliate ot 
the Wor Jd Bank, carry no interest but 
only a S'ervice charge of 3/4 of 1 per 
cent per annum. Terms and conditions 
of external assistance received from 
several bilateral and multi-lateral 
sources differ considerably. Interest.. 
rates on loans sanctioned by the Cen-
tral Government are prescribed, tak-
ing into account the overall cost ()f 

Cen1iral Government borrowings from 
various sources, including domestic 
borrowings. 

(c) There is no proposal of Ban},s 
reducing the rate of interest on their 
loans to agricultural borrowers. 
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